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Both counsels pray for an adjournment. At their request, the date is being fixed .
for 27.70.20"16 & 28J102016. No further adjournment shail be granted.

2- Parties are directed to file their written synopsis in advance. Citations reievant to
their pleading, if any, may be filed alongwith.

3. In view of the above, the date of 22"d Septemb er,20L6 is hereby recalled.
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